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I  THE MINISTER OF FOOD AND MINISTER OF CIVIL 
pBUPPLIES , C O N S U M E R  A F F A IR S  A N D  P U B L IC
D i s t r i b u t i o n  <s h r i  d e v e n d r a  p r a s a d  y A d a v  :
|(a) to (g). The Import of sugar is the ca lendar year 1994 
|became necessary to meet the shortfall in the sugar 
production season 1st October, 93 - 30th September, 94 
tond the consequent reduced availabili ty of supply under 
the Public Distr ibution System. A quantity of about 9.77 

ilakh tonnes was imported by STC & MMTC during the 
^calendar year 1994. As firm production trends were not 
available in the early part of the sugar season beginning 

;■ i s t  October, 94 the Government directed STC & MMTC 
to ^ i t e r  into Forward Contracts, for import of about 5 
lakh tonnes of Sugar with a view to ensure adequate 
availabili ty of sugar for Public Distr ibution System, in 
the event of sugar p roduc t ion  not com ing  upto the 
expected level. Againt this, STC & MMTC contracted for 
a quantity of about 4.09 lakh tonnes. However, as it 
became evident that a high level of product ion was 
likely to be achieved in 1994-95 season, the Government 
directed STC & MMTC to d ispose off in the International 
Market as much of the contracted sugar as possib le at 
the best possible price. Consequently , only a quantity 
of 1.99 lakh MT (approx.) was imported in 1995.

The im por ted  sugar  was m ean t  for  d is t r ibu t ion  
through Public Distr ibution System and was accord ingly 
issued to the consumers at the issue price of Rs.9.05 
per kg. While accounts are yet to be finalised, amounts 
of Rs.591 crores .and Rs.164 crores have been paid by 
way of subsidy during the financial years 1994-95 and
1995-96 respectively to cover the differential between 
the cost of imports and distribution on the one hand 
and price real isation through Public Distr ibution System 
on the other hand. As the import was undertaken to 
preclude the possibili ty of a break-down in the Public 
D is t r ib u t io n  S y s te m ,  the  q u e s t io n  of f i x a t io n  of 
responsibili ty for any loss does not arise.

As regards the export  of sugar, in view of the higher 
level of production actual ly achieved in the Sugar season
1 9 9 4 -9 5  an d  s t i l l  h ig h e r  p r o d u c t io n  in 1 9 9 5 -9 6  
seasons, result ing in surp lus availabili ty of sugar, the 
G o v e rn m e n t  d e c id e d  to a l lo w  e x p o r t  o f  s u g a r  
from A u g u s t ’95 onwards so as to enable  the sugar 
mills to liqu idate the ir  inventor ies  and improve their  
financial position with a view to pay the cane growers 
their dues.

In ternational Airport at NOIDA

*309. SHRI PANKAJ CHOW DHARY :

KUMARI UMA BHARATI :

Will the* Minister of CIVIL AVIATION be pleased to 
state :

(a) whether the Government propose to set up an 
Internat ional AiTport and modern cargo m ain tenance 
centre at NOIDA in Uttar Pradesh;

(b) if so, the details thereof; a n d '

(c) the t ime by which a final decis ion is likely to be 
taken in this regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM) : (a) No, Sir. 9

(b) and (c). Do not arise.

[Eng l ish ]

Al and IA Pilots

‘ 310. SHRI BA N W AR I LAL P U R O H IT . :  Will the 
Minister of CIVIL AVIATION be pteased to state :

(a) the number of pilots w ho  left the services of Air 
India and Indian Air lines during the last three years;

(b) the reasons therefor;

(c) whether the Government propose to call back 
all such pilots;

(d) if so, the details thereof; and

(e) the extra benefits proposed to be given to them?

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IB R A H IM )  : (a) and  (b). W h i le  A ir  Ind ia  has not 
experienced any large scale exodus of pilots, 97 pilots 
resigned from Indian Air lines during 1993 to 1995 and 
12 pilots resigned from India Air lines during 1993 to 
1995 and 12 pilots who had earl ier  res igned jo ined 
back. No pilo t has left in 1996 so far. No reasons 
were g iven by the Pilots at the t ime of leav ing the 
organisat ion.

'(c) No, Sir.

(d) and (e). Do not arise.

Cordless Telecom m unication  Technology

‘ 511. SHRI RAJIV PRATAP RUDY : Will the Minister 
of COMMUNICATIONS be pleased to state :

(a) w hether  som e European te lecom  com pan ies  
have activated an intefnational forum in India to promote 
d ig i ta l  e n h a n c e d  c a rd le s s  t e le c o m m u n ic a t i o n  
techno logy;

(b) if so, the details thereof;

(c) its likely impact on Indian Telecom Companies;
and

(d) the benefits likely to be accrued therefrom to the 
rural and backward areas of the country?

THE MINISTER OF COMMUNrCATIONS (SHRI BENI 
PRASAD VARMA) : (a) and (b). Sir, it has been reported 
that five compan ies namely, Alcatel, Er icsson, Nokia, 
Philips and Siemens have formed a forum.

(c) and (d). Provides of basic te lecom serv ices can 
use this techno logy for wireless in local loop depending


